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CIN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERASAD BENCH
' AT HYDERABAD

DA 142/50. | ‘ Dt. of Order:23-10-92.

Y.V.Kamesham
«...Applicant
Vs,

Union of India represented by

1, Tha Secretary to lGovernmsnt,
Departimant of Posts, New Delhi,

2. The Jirector of Fostal Services,
Andhra Pradesh Ngrthern ftegion,
Hyderabad.

3. The Superintendent of Post Offices,
Adiiabad,

4, Shri Y.Madhava Rao, 0.5.0.,
Departmental Snguiry Officer,
0/o The C.P.M.G., Hyderabad.

«essilespondents

Counsel for the Applicant : Shri K.S.f.Anjaneyulu
Counsel for the Respondents : Shri N.R.Devraj, Sr.CGSC
CORAM «

THE HGN'BLE SHRI A.B.GORTHI  : FEZMBER (A)
THE HOW'BLE SHRI T.CHANDRASEKHAR REDDY @ MIMBER (3

(Order of the Division Bench passed bx
Hon'ble Sri A.B.Gorthi, Fember (A) ).

Heard Sri‘%.S.R.Anjaneyulu, counsel for the appli-
cant and 5ri N.R.Devraj, counsel for the Respondents., Sri
K.5.2.Anjaneyulyu, counsel for the applicant states that
the Disciplinary Proceedings against the app;icant hawe 41

since concluded the relief with regard to the grant of .A
L % .
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subsistence allowance was also adequately met.

of thig the applica=f has become infructuous.

A

tuous with no order as to costs.,

avl/
Copy to:-
1.

India,
2.
3.
4.

0/o
5. Oﬁe
6. One
7. One

The application is therefore dismissed as infurc-
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u'—"‘" :
(A.3.GO0RQHD)
Member (A)

The Secretary to Government, Department of Posts,
New Delhi.

The Director of Postal Services, Andhra Pradesh Northern
Region, Hyderabad.

The Superintendent of Post Offices, Adilabad.

Srt. Y.Madhava Rao, 0.3.D., Departmental Enquiry Officer,
The C.P.M.G. , Hyderabad.

Rsm/-

In visw

Ch—

(T.CHANDRHSEK
“Member (3)

¢ )

HAR REDDY

Dated: 23rd October, 1892,
Dictated in Open Court

egistrar(J

Union of

copy to °ri. K,S.R.Anjaneyulu, advocate,
copy to Sri. N.R.Devaraj, Sr. CGSC,

Spare copy.
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_ IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
i HYDERABAD BENCH s HYDERABAD

THE HON'BLE MR f1-£ Cox /A, f -m . i

ATD
THE HON'BLE MR.KJ/BALASUBRAMANIAN:M(A)

AN
THE HON'BLE MR.T:CHANDRASEKHAR REDDY:
» M(JUDL)
A ABD "
. C . THE HON'BLE MK.Cf.J.ROY : MEMBER(JUDL)
Dated: - 23)/¢/1565
1 4 '
* QRBER/JUDGMENT s
J
Redhp C e Ml
; . )
0.4, No. JAr [0
' Admitted and interim directions (\,
issued.
Allowed

Disposed of with directions
()ﬁ Dismissed o3 =N Fo4 it oin

Dismissed as withdrawn

Dismissed for default

M.A.0rdered/Rejected
pvm
No orders as to costs.._ -
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